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g { 0.A.939/92, Date i 18.6.93

Mr.S.P. Kulkarni, Counsel for the
applicant,
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. Nobody is present on behalf of the [
respondents, )
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Since the pleadingg have been
completed in the matter, kept this
matter in the sine-die list. At
the time of fixing the date of
hearing notice may be issued to
Respondent No.1l and to the Ccounsel

for the applicant, }
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